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THE DEPUTY MINISTER IN 
THE MINISTRY OF COMMERCE 
(SHRI P. A. SANGMA): (a) to 
(d). Virginia tobacco is mainly 
grown in the states of Andhra 
Pradesh and Karnataka and gro-
wers of these states are represen-
ted on Tobacco Board. There are 
11 non-official M mbers on the 
Tobacco Board out of which 3 are 
f\1em be r s of Parliament, 4 are 
growers and 4 re~1resent mainl: 
commercial interests. Repre en-
tation of growers on the Tobacco 
Board is considered adequate. 

Borrowing from 1.1\1.F. 

9462. SHRI B. V. DESAI: 

-~ 

SHRI P. M. SAYEED : 

Will the Minister of FIN A CE 
be nle3sed to state: 

(a) whether it is a f ct that 
Plannin ~ Commissi n expects the 
pressure on the balance of pay-
ments to persist in J 982-83 in res-
pect of the borrowings from the 
IMF; 

(b) whether the Commis ion 
has cautioned Government that 
while in the short run it may be 
possible to finance the deposit by 
utilisation of external aid and fur-
ther borrowing from the IMF, it 
would be necessary to adopt effec-
tive measures to increa e the do-
mestic production of steel. cement 
fertilizer, vegetable oils so as to 
curb the growth of imports; and 

(c) if so, what are the commis-
sion s arguments jn this regard? 

THE MINISTER OF FINANCE 
(SHR PRANAB MUKHERJEE): 
(a) to (c). The Planning Com-
m1 sion feels that pressure on 
the babnce of payments is likely 
to persist in 1982-83. The Com-
mission has stressed the need for 
vigorous export promotion and in-
creased dome tic production of 
steel, c ment, fertilizers, vege-

table-oils and petroleum products 
with a view to achieving a viable 
position on our external account. 
Action on these lines is already in 
progre s in accordance with the 
strategy of the Si ·th Plan. 

Publicati0n of report by Director 
Census Oper tion for J & K. 

Stale 

9-163. SHRI DIG\"IJ A Y SINGH: 
Will the Minister of FINA CE 
be pl a5ed to ~ta e: 

(a) wheth r the xclu ion oF 
population figur s of the Stat of 
J & K by the Dir ctor of Cen:us 
Op ra tion ha d b> cd the uo-
gr3ding of ci ies for purpo~ ·s of 

lcula inl? the allowances. sal -
ries etc. to C ntral Government 
employees; and 

(b) if so, wh n th same will 
be published? 

THE :MINISTER F TA TE I 
THE MI ISTRY OF Fl A CE 

HRI SA\VAI SlN 1H SISODI ) ~ 

(a) Cili and towns are cla i-
fied/upgraded mainly for th pur-
pose of J yment of Hou c Rent 
Allowance and Compensatory 
(City ) Allowanc to Centr l Gov-
ernment Employees. Such classi-
fication/upgradatio n is done on 
the basis of the decennial census 
po ulation figures. Con quent 
on the 1981 c nsu c;, the qu ion 
of clas ifica ion/upgradation w ill 
b consid red onl ' a"" r the final 
1981 Census Popult tion figur ... 
ar receiv d from the R gislr 
General and C nsus Commission r 
of India. This is in keeping with 
th past prac ice followed in this 
behalf. 

(b) Th final censu figure o 
citi s and towns are likely to b 
av Hable in a few more months. 




